
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI go

CORAM: Present:

SHRI V, NALI,ASENAPATHY
MEMBER (T)

ATTENDENCE.CUM.ORDER SHEET OF THE HEARING OF MUMBAT BENCH OF THE

NATIONAL COMPANY I,AW TzuBUNAL ON 29.09.2017

NAME THE PARTIES: Shatr Gtoup Builders & Infra Projects Ltd

N OF THE COMPANIES ACT: 73(4) of the Companies Act, 20 13.

Application No.39o Al(M H)12017

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)
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ORDER
Application No.390A,/73(4)/NCLT/MB/MAIr2017

V. NALLASENAPATHY
\l('nlber 11e( hnical)

For lhe Companv has sought time t(r going int() details of thc Fi\ed Dcp()sits,

lisl this mnll( r on 3l.l0.2{l I7

sd/- .sd/-
PRAKASHB.S.V.

Member (Judicial)
KUMAR


